
HIGH COURT OF MANIPUR

NOTIFICATION
Imphal, the 29'h April, 2026

\o.H(:XI/(:-5+/2C)13-R(:a)/ 10764 :In compliance \\4th the direction(s) of thc

Hon’ble Supreme Court of India t'ide order dated 16.04.2026 passed in CrI.

Miscellaneous Petition No. 7862 of 2017 in Criminal Appeal No. 1971 of 2026

(Arising out of SLP (CrI.) No. 6906 of 2026 \Shankar Mahto -vs- State of

BihaR , the High Court of XIanipur is pleased to constitute a 'Monitoring and

Accountability Committee’ in terms of Para/Heading 8 of the STANDARD

OPERATING PROCEDURE (SOP) FOR TRANSLATION AND
TRANSMISSION OF RECORDS FOR FILING LEGAL AID APPEALS

AND SPECIAL LEAVE PETITIONS (SLPS), 2025 \\itIl the R)llc)wing

mcmbcrs to cstdblish dn cfncicnt and accountable t-ramcwork for monitoring of

cases in legal aid matters.

Name

Shri S. Biswajit \Ieitei, Sr.
'\dvocate
Shri _\. Gautam Sharma,
_\dvocate

Shri D. Julius Riamci.
_-\dvocate

Smt. I,aisom Sillori, '-\dvocate

We F, HCI,SC

Bar Enrolment No

D/ 1229/ 1 995/BCXl-
11 /2019
420 of 1993- 1996

D/275 of 2006/BCXI.
05/2022
1573 of 2006 / BC II.
546/2015

Designation

\Iember

XIcmber

XIember

\Iember

Ex-Officio
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Registrar General
Hi£'h Courl of \lanipur

, XIIIda At&IRIR
of Man tOurFiM ,)yan

raI (M a[Ilt)UF 1}ulPt

(':opy to:
I. Principal Sccretaq- to Hon’ble -l'he (:hicf Justice, High (:ourt of NIaniF>ur.



2. P.S. to Hon’bIc \Ir. jusdce '\. Bimo1 Singh, Judge, High (:ourt ofXlanipur.

3. P.S. to Hon’bIc \Ir. Justice _\. C;uncshu=ar Sharma, Judge, High (=ourl of

\ 1,IniT)ur.

4. _\dvocate General, Government of \Ianlpur.

5. Registrar audI.), High Court <)f\Ianlpur.

6. XIember Secretary, \t\SI.S_\.

7. Secretary, High Court Legal Services Committee, High Court of XIanipur.

8. Government _\dvc>cate, Government of \Ianipur.

9. Depu ry Solicitor General of India, High Court of Xlanipur.

IC). President, High Court Bar _-\ssociadon ofXIanipur.

11. System Anajyst, High Court of Xlanipur.

- for uploading the same to the official website of High Court of

Manipur.

12. Person Concerned.

13. Guard file.
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